
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL 

BENCH, NEW DELHI 

INDEX 

IN 

REPLY ON BEHALF OF MEMBER SECRETARY, UTTARAKHAND 

POLLUTION CONTROL BOARD {RESPONDENT NO. 10) 

In 

IA No. 425. of 2025 

In 

Original Application No. 279 of 2025 

IN THE MATTER OF: 

VIJA Y KUMAR PADALIA 

Applicant 

Versus 

STATE OF UTT ARAKHAND AND OTHERS 

SI. No. Particulars 

1. Index 

2. Response Affidavit 

Dated: 04, October, 2025 

Respondents 

Pg. No. 
' 

1 

2-4

MUKESH VERMA 

(Counsel for Respondent No. 10, UKPCB) 

Chamber No. 50, Old Block 

Supreme Court of India, New Delhi 
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